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Air-Conditioned Class

*1386. Shri Radha Raman: (a) Will 
the Minister of Railways be  pleased 
to state which are the lines where air- 
conditioned class accommodation has 
been introduced?

(b) Will the  class I  officers who 
were entitled to travel in  1st class 
be entitled  to  this  air-conditioned 
class now?

The Deputy Minister of  Railwajrs 
and Transport (Shri Alairesan):  (a)
A statement showing the trains on 
which air-conditioned accommodation 
is at present  provided  is  attached. 
fjSee Appendix VI, annexure No. 23.]

(b)  No; no change has been made 
in the Pass Rules consequent on the 
decision to withdraw First Class ac­
commodation. Only those class I offi­
cers who are in administrative ranks 
and above are eligible as in the past, 
to travel free in air-conditioned  ac­
commodation while on duty.

Vamvade Flag Station

♦1387. Shri Gidwani: (a)  Will the 
Minister of RaUways be  pleased to 
state whether Government have re­
ceived any representation  from the 
residents  of Gandhi  Nagar  Colony 
(Kollapur), to convert the present flag 
station of Valivade into a full-fledged 
station as the population of the Colony 
is over 8,000 apart from the popula­
tion of other villages which  would 
also be served by this station?

(b)  If so. when do Government pro­
pose to accede to the demand?

The Depaty Minister  of  Railways 
and Transport (Shri Alagesan):  (a)
Govei?nment have received represen­
tations for the conversion of the Vali­
vade Halt station on the  Southern 
Railway into a regular stations with 
facilities for booking goods and pas­
sengers.

(b)  This matter is under considera­

tion.
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The Deputy Minister at  RaUways 
and Transport (Shri Alagesan): (a)
602 wagons, at Chit-Barago.n Station.

(b) 65 wagons, which were availa­
ble on the 9th May, 1952,  for  the 
clearance f̂ the traffic for Assam, 
consisted of 6 already at the station 
and 59 which arrived by a train on 
this day.

(c) 23 wagons only were loaded and 
574 registrations  for  Assam  were 
treated as cancelled.

(d) Yes, in respect of registrations 
for 572 wagons only.

(e) A refund of Rs. 14,225/-  has 
already been arranged and the balance 
of Rs. /5/- will be refunded on the 
submission of a satisfaction  petition 
to the court. The refund was arrang­
ed consequent to the  acceptance of 
the  grounds  put  forward  by  the 
merchants in this particular case that 
as wagons  had  not  been  allotted 
against their 'indents and they had 
not withdrawn the indents, the regis­




